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(e) It may not be poaible to ..... with 
any depee of accuracy the ment to which 
corruption on the Indian Railways has been 
eradicated as a result of Visilance actio 
YitieL 

EAtumlo TO RAILWAYS ON STONE 
CONSIONMENTS 

447S. SHRI B. N. KUREEL : Will the 
Minister of RAIL WAYS be pleased to 
state : 

(a> the total carninp of the Railways on 
the stone coDlisnments during the years 
1964-6S, 1965-66, 1966-67 and 1967·68; 

(b) the total amount of claims paid on 
the stone consisnments by the Indian 
Railways durins the above period ; and 

(c) the total amount of claims paid by 
the Railways on Mangalore tiles during the 
above period ? 

TIlE MINISTER OF RAILWAYS(SHRI 
C. M. POONACHA) : (a) The total carninss 
of the Railways from stone consisnments, 
including marble, during the years 1964-65 
1965-66, 1966-67 and the first half of 1967-68 
are shown below 

1964-65 

1965-66 
1966-67 

7·77 crores 
8·46 crores 

10·42 croTCII 

1967-68 4'48 crores 
(April to September, 1967). 

(b) and tc). Separate filUm are not 
maintained in respect of claims paid apinst 
consiamnents of stone and Mansalore tiles. 
To extract the information. a reference 
would have to be made to individual flies, 
w1licb number more than five lakhI a year. 
It Is repIlted , therefore. that the informa-
tion ubd foe cannot be IUppOed. 

!'aOCUJUiMENT or SHOES BY S.T.C. 

4476. SHRI VIDYA DHAR BAJPAI : 
Will the Minister of COMMERCE be 
pleased to state : 

<a) whether it is a fact that the State 
Trading COrPOration has opened aD dBce 
at Calcutta from where it procures 10,000 
pai n of shoes per year ; 

(b) whether the procurement frem 
Ludhiana and Kamal was 70,000 pairs 
approximately during 1967 ; and 

(c) if so, the reasons for nOI opening 
offiicos at Kamal and Ludhiana respec· 
tively ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) : (a) STC's 
regional office in Calcutta looks after the 
procurement of footwear and leather com· 
ponents for exports to various countries. 
In 1967 STC placed order in Calcutta for 
21,000 pairs of shoes and 1,82,000 pairs 
of cowboy upPer leathers. 

(b) Orders placed on suppliers 10 Ludhiana 
and Kamal in 1967 were of the order of 
7,320 and 33,760 pairs respectively. 

(c) Procurement of shoes from kamal 
and Ludhiana is made through State Ex· 
port Corporation and State Trading Cor· 
poration does not consider it necessary 
to oPen separate office for this purpose. 
The Corporation have posted a senior In· 
sPector in these areas. 

PRICES OF SHOES CHAROED BY 
S. T. C. 

4477. SHRI VIDYA DHAR BAJPAI : 
Will the Minister of COMMERCE be pleased 
to state: 

(a) Whether the State Tradina Corpora· 
tion charged commission from Rs. 10 to 
RI.IS per pair of shoes exported to U.S.S.R. 
and Bulgaria dUring the period from 1956 
to 1967; 

(b) if so, the reasons thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SURI 
MOHO. SHAFI QURESHI) : (a) No, 
Sir. 

(b) Docs Dot arise. 
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LtCfNCf fOR IMI'\)RT OF SULPHUR 

44RO. SHRI N. SHIVAPPA : Will the 
Minister of COMMERCE be pleased to 
statc : 

(a) whether ~  have recently 
issued import ricence, to certain firms in 
Bombay forthe import of sulphur, ammonia 
and phosphate to the tune of several crores 
of rupees; 

(b) whether complaints have been receiv-
ed in this regard; and 

(c) if so, the action ~  thereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRl 
MOHO. SHAFI QURESHI) : (a) A stato-
ment of import liCences issued for import 
0f sulphur is laid on the Table of the House 
[Placed In library. See No. LT-SI S/68]. 
No licencos have ~  issued for import of 
ammonia and phosphate to any Bombay 
firm. 

(b) No, Sir. 
(c) Docs not arise. 

HASSAN-MANOAUJRE RAILWAY LINE 

4481. SHRI N. SHIVAPPA : Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) the progress made and the 
amount spent on the construction of the 
Hassan-Mangalore railway line durin8 
1967 ; 

(b) the number of tunnels completed 
during the above Period ; and 

(e) the probable date of the completion 
of the line 1 

THE MlNISTER OF RAILWAYS 
(SURI C. M. POONACHA) : (a) A prOg" 
ress of 8 % and 7· 5 % respectiYely wa;' achie-
ved on the Mangalore-Panambur hnk and 
the main line from Ha"an to Mall8alorc 
dunng 1967. The expenditure iocun'eil 
00 th.e projcCt durina 1967-68 (upto February, 
1968) is Rs. 96·49 lakhs. 




